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OFFICE OF TIIE CIIIEF .TTJDICJAI, MAGISTRATE: WEST DISTRICT: TIS IIAZARI COURTS 

DF.I J II 

Iv'l..(212.IEJC/\TION IN J)UIY RQ __ STJ•:Jl OF JUDICW. M/\GISTRJ\.Tf_FII3.ST CLASS 

l_:_ORJJIF MONTI! OF .JUJ.Y-202~ 

In view of the request of Ms. Poonam Singh,' J.d . .Judicial Magistrate First Class, (NI Act)-04, 

West District, Tis IIazari Courts, Delhi (Duty Magistrate on 18-07-2025) the following modification 

in the modified Duty Roster of Judicial Magistrate First Class, West District, Delhi for the month of July-

2025 (reference No. 180'1-1.858CJM(West)/DR/2025 Dated 15-07-2025) is being made:-

Sr. j Name of the Judicial Magistrate First Class 

No. 

Working days I Ioliday Room No. 

01 Sh. Anshul Singha!, Ld. JMFC-04 18-07-2025 268 

R/o Flat No. 706, KKD Judicial Residential 
Complex, Type-IV, Karkardoom, Delhi 110032 

i - --- - - I -
Rest of the conditions shall remain unchanged in the modified Duty Roster of Judicial 

Magist-ratc First. Class, West District, Delhi for the month of July-20 reference No 1804-

l 858/CJM (West)/DR/2025 Dated 15-07-2025). 

No .. J9J6..:.: .. ~.?:J.9. .. cJM(West)/DR/2025 .... :-: .. :-:-.3e> i ~ • 
Copy forwarded for information and necessary action to:-

01. The Ilon'blc Registrar General, High Court of Delhi, New Delhi 

Through Ld. Principal District & Sessions Judge, (West) ,Delhi 

02. The Ld.Principal District & Sessions Judge, (IIQ), Delhi 

03. The I.d. Principal District & Sessions Judge, (West.), Delhi 

04. The I.d. Principal District & Sessions Judge all district Delhi/New Delhi 

OS. The Ld. officer Incharge, Pool Car, Tis Ilazari Courts, Delhi 

06. The Ld. CJM, all District, Delhi/New Delhi, 

07. The Ld. ACJM & AU I.d. Judicial Magistrate First Class West District, Tis I Iazari Courts,Delhi. 

08. The Director of Prosecution, Tis I Iazari Courts, Delhi. 

09. The Commissioner of Police, Delhi 
l 0. The I G (Prison), Tihar Jail, Delhi/New Delhi. 

11. The Secretary, Bar Association, Tis Ilazari Courts, Delhi 

12. The Supdt.Jail, New Delhi/Lock-Up Incharge, Tis Ilazari Courts, Delhi 

13. The /\dmn. Officer(Judl), IIindi Department, R. No. 237, Tis IIazari Courts, Delhi 

14. Law Officer, Tihar Jail, Delhi/New Delhi. 

15. For Uploading on centralized web-site through I AYERS 

16. The Video Conferencing, R. No. 211, Tis I Iazari Courts, Delhi. 

l 7. The Care Taking Branch (I Iq) & West Tis I lazari Courts, Delhi 

18. The Reader to the court of undersigned. 

19. The Cash Branch, West District., Tis IIazari Courts, Delhi. 

20. PS to Ld. Principal District and Sessions .Judgc(West) District, Delhi 
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